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(c) if so, the name -:If the countries 
from which those were smuggled and 
actiOn taken thereon? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
140RARJI DESAI): (a) and (b). From 
the first week of May to the last week 
of June, 1968, the Customs authorities 
seized in Delhi goods worth Rs. 95,300 
suspected to have been smuggled from 
abroad, and Rs. 45,675 worth Of Indian 
currency suspected to be ~ale proceeds 
of smuggled goods. 

(c) Besides gold and U.S. dollars the 
other smuggled goods were mostly of 
Japanese and U.K. origin. The cases 
are under departmental adjudication. 

Police attack On tribals of Bihar 

1365. SHRI CHENGALRAYA 
NAIDU: 

SHRI ANBUCHEZHIAN: 
SHRI N. R. LASKAR: 

Will the Minister of SOCIAL WEL-
FARE be pleased to state: 

(a) whether it is a fact that tribals 
in Chiri Village in Ranchi WEre at-
tacked ,bY the Police and thus resort-
ed to firing thereby killing six tribals 
and injuring others; 

(b) if so. the reasons therefor; 

(c) whether the tribals were rim'Y-
ing foreign made weapons with them; 

(d) if so, the markings of the coun-
try On these weapons; 

(e) whether it is also a fact that 
these tribals are getting regular train-
ing from the agents llf tne foreign 
country; alld 

(f) if 50, the steps t.aken in this 
regard? 

. THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WEL-
FARE (DR. SHRIMATI PHULRENU 
GURA): (a) to (f) The facts of the 
incident and the circumstances leading 
to it are the subject matter Of a judi-
cial enquiry which is now in progress. 

Construction of houses for labouren iD 
ChaDdirarh 

1367. SHRI SHRI CHAND GOYAL: 
Will the Minister of WORKS, HOUS-
ING AND SUPPLY be pleased to 
state: . 

(a) whether Government have re-
ceived some proposals for the con-
struction of houses fer labourers from 
the Administration of the 'Cnion Ter-
ritory of Chandigam; and 

(b) if so, the steps take!1 to imple-
ment the same? 

THE DEPUTY MINISTER IN 'l'HE 
MINISTRY OF WORKS. HOUSING 
AND SUPPLY (SHRI IQBAL 
SINGH): (a) No. 

(b) Does not arise, 

Heavy Chemicals mdustry 

1368. SHRI K. M. ABRAHAM: 
SHRI P. RAMAMURTI: 
SHRI YOGENDRA SHARMA 
SHRI VISWANATHA 

MENON: 
SHRI K. RAMANI: 

Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to 
state: 

(at whether it is a fact that the 
Study Group of National Commission 
on La,bour in its report have st.ated 
that there is little ~ope of the heavy 
chemicals industry in this country 
achieving targets set for it; and 

(b) if so, the reaction of Govern-
ment thereto? 

THE MINISTER OF 3TATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND OF SOCIAL WEL-
WARE (SHRI RAGHU RAMAlAH): 
(a) Yes . 

(b) As the report of the Study 
Group is intended to help the National 
Commission on LaboUr to C~llne tp its 
oWJ;t,..conclusions on the issues .before 
it, the Government awaits the Com-
mision's report. 




